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Government of ~3Mmu and Kashme

Finance Department
Crel Seerariat Sammy

Noti'ication
Jammu, the 24t of December, 2019 |

S{:rzuce Distribulor, 2 person paying lax under sechon 54 1;1. ovides thal every registered person othes than an ingu!

person shali furnish an annual return for every financial e ek
electron i
o0 ¢t Lelore the turty-first day of December following the end of such m;nilal :‘;: uh

AND WHEREAS ot the purpose of furnishing of ihe annu d retum

sechion 52, a Casual laxable person ang a non-resasn) tasate
and manner 2s may be prescribed

electronically for every financal year as referred o i

sub-section (1) of secton 44 of the sad Acl certain lec = cal problems are {aced
beng by o
whereol INe said annual retumn lor the period from the g= July 2017 to the 317 March, 201; and gﬁf p:r:ij ?m:? ! 1

(1} and because ol that, certain difficulties have arsen in g3 effect lo the provisions of the saa secion

NOW THEREFORE in exercise of the powers conlerred Ly seclion 172 of the Jammu and Kashmir Goods and Services
Tar Act 2017 ine Government on tecommendalions of b Counci heteby makes the following Order 1o remave the
gifficuies namely —

~L_Short title.—This Crder may be called the Jammy Goods and Senvces Tax Orcer 2018

¢ Ferthe Expaanation in section 44 of the Jammu and Kashiiu Goods and Services Tax Act 2017 (ha
iollowing Explanation shall be substituled, namely -

“Explanation - For the purposes of this sectian, it is hereby ceclared that the annual return for the peried from the st July.
2017 1o the 31s: March 2018 shall be furnished on or belore e 315t December. 2019 and (he annual refum for the penod
e the 150 Aol 2018 to the 31 March, 2014 shall be furnushied an or before the 31st March. 2020 °

Trus wrzer s deemad o have been ssuea with effect from 14 Novembes, 2014

Sd-
{Dr.Arun Kumar Menta), 1AS
Financial Commussioner,
- Finance Department J&X —

Dated" 24 -12 - 2019

No. ET/Est/119/2017-IV
Copy to the:-

O =T oL py e

L]

Secretary, GST Council, New Delh

All Frnancial Commissioners B

Financial Commissioner to the Hon'ble Goyemor

Prinupal Resigent Commissiones, JBK Gaveramest, New et

All Principal Secretanes to Governinent

All Commussianar/Secretanes to Government

Uoasional Commissioner, lJammu/Kashimir

Excize Comnussioner, JGK.

Commissioner, State Taxes, JAK s

Addinional Commussioner, State Taxes (Adm) Jﬂm'“"‘ﬁf‘h :

haaivonal Commissioner, State Tﬁ{i;b I_ﬁﬁ_ﬁf_m_- ) 3 e SR

Pyt Setretary o Hon bleAdvisor{3)— o

Frosdent Kashnur Chamiber of Eu:;mr:en.e & Indusiy, Kashmu p=

President Federation of industry, Kashmir, O SR
"} Pl

President Chamber of Commerce- &lndui&rr:; ::Jﬂ%mm : :

Prosident industiws Associglion Ban Bra -

Prisident Tax Bar Associatian, M,mnuﬁﬂﬂﬂﬂﬂw e
Seneral Manager, Gavernment Pross UL S
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Depuly Secretary lo thi Gove men!



